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S.0. 2921(E).—In exercise of powers conferred by clause (a) of section 3 of the National Highways Act,
1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the Schedule
annexed here to as the competent authorities to perform the functions of such authorities under the said Act with effect
from the date of publication of this notification in the Official Gazette, in respect of the stretch of land specified in the
corresponding entry in column (3) of the said Schedule relating to state, districts, taluk and villages mentioned in
column (4), (5), (6) and (7) respectively of the said Schedule for upgradation/ widening to 4 lane of NH-11 from km
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION

New Delhi, the 1st July, 2025

57.00 to km 129.00 (Jhunjhunu- Chirawa- Haryana Border Section) in the State of RAJASTHAN.
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SL CALA
No. 2
1
1 SDM
Jhunjhunu
2 SDM
Chirawa
3 SDM
Surajgarh
4 SDM
Buhana

SCHEDULE

Land acquisition on National Highway No. 11 in the State of RAJASTHAN.

Stretch State District
3 4 5

NHI11

KM 57

TO KM
69.5

RAJASTHAN | JHUNJHUNU

NHI11
KM

RAJASTHAN | JHUNJHUNU

69.5 TO

KM 89

NHI11
KM 89

RAJASTHAN | JHUNJHUNU

TO KM

95.7

NHI11
KM

RAJASTHAN | JHUNJHUNU

95.7TO

Taluk/Mandal

6

Jhunjhunu

Chirawa

Surajgarh

Buhana

Name of the Village
7

Kayasthpura
Bas Budhana
Soti

Adarsh Nagar

Charanwas Urf
Sultansar

7 |Jei Pahari

8 |Ashok Nagar

9 |Jhunjhunu

10 |Bagar

11 |Jiva Wali Dhani
12 |Budhana

1
2
3
4 |Desoosar
5
6

Lamba Gothda
Khudana
Bakhtawerpura
Gothari
Ajeetpura
Narhar

Ojatu

Ismailpur

O | 0| I N K| W N~

Nooniya Gothra
10 |Chirawa

1 |Dangar

2 |Bamanwas
3 |Pichanwa

4 |Adooka

5 |Lakhoo

6 |Ismailpur

7  |Deorod

8 |Bigodna

9 |Sehi Kalan
10 |Udhampura
11 |Swami Sehi
12 |Brahmano Ki Dhani
13 |Bishanpura

1 |Kalgaon
2 |Gada Khera
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KM 129 |3_ |Bishanpura
|4_' |Shahpur

|57. |Chitausa

|6_' |Bhainsawata Khurd
|7_' |Bhainsawata Kalan
'8 |Dhadhot Kalan
|9_' |Dhadhot Khurd
10 [Moi Sadda

lf. |Santriya

IE' |Khanpur

IF' |Maharana

lﬁ. |Pacheri Kalan
IF. |Nawta

IF. |Pacheri Khurd
IFI |Doom01i Khurd
Iﬁ. |Muradpur

IHI |Bh0dan

WI |Teekoopura
IFI |Ladi Ka Bas
IE. |Guj arwas

lg. |Peethola

Ig. |Dhani Hukma
lg. |Banwas

lg. |Doom01i Kalan
IFI |Manjri

IE. |Ishakpura

lg. |Singhana

[F. No RW/JAI/RJ/CE-RO/NH-12012/2024-25/03]
SHAIKH AMINKHAN, Director
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